IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD -
0.A.NO.1020 of 1995

Detwesn ' Dated: 28.8.1995.,

1. G.Uppala Mallaiah,

2. B.,Ramaiah,
3. M.Sathyamarayama Reddy,
4, G.Pengeshwar Rae,

5. G.Laxmiparayana,
6. S.Gepal Reddy. cas Applicants
And
l. The Unien of India rppresenta~d by the Secretary, Dapsrtmemt
of Pests, Dak Bhavan, New Delhi,

2, The Pestmaster Gensral, Hyderabad Regien, Hyderabad.

3, The Superintendent ef Pest Offices, Suryapet Divisien,
Suryapat, .

4, The Chief Postmaster Ganeral, A.P.Circle, Hyderabad,

veos Ragpendants
]
Ceunsel fer the Applicants : Sri, T.V.V.Sﬂyurthy
Ceunsel fer the Regpendents t Sri. V.Bhimanna, addl. CGscC.

CORAM:

Hen'hle Mr., A.BR.Gerthi, 2dministrstive Member

Cﬁntd:-- -2/"'
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C.A,1020/95, | Dt. of Decision : 28-G5~85,
ORDER
(} Ae per Hon'ble Shri A.B. Gorthi, Member (Admn.) |
Hesird learngd counsel Por both ths partiss.
2. All the epplicants herein were initially rgcruiteﬁ

and engaged == Ressrve Trained Pool Postal Assistants

(RTP PA Por short) and leter on they uere regularised in

tha post of Pastal Assistents in Suryapet Division.

claim of the aspplicants is for a direction to the respondents

to pay them Productivity Linked Bonus (PL Bonus) for

The

the

pariod that they worked as Reserve Trained Pool Postal

Aggistante,

3. Similarly situated_emplnyaes.epproachad_tha
Tribunal and filed seysral 0OAs which were allowed.
thersfore just and peasonahble that this 0A is also a

at the admission stpge itself, as the applicantsis s

It was

llowed

imilarly

situatad to thoss in ths DAs which wars already decided.

4 Accordingly this OA is disposed of with a

direction to ths respendents to pay the applicants PL Bonus

provided =

(a) The applicants had put in ggpvice as Re

freined Pool Postal Assistants for minimum 240 dayse

in sach yaar anding 31st March;

(b) The amount of PL Bonus should bae based

ayerags monthly smoluments of the applicant? detarmined

by dividing the total emoluments Por aach a

year of eligibility by 12.

sarve

on tha

ceounting
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(o) The payment of PL Bonus will bs subject to
the conditions of thes scheme governing such

payment.'

S The regspondents should comply with the above

o)

dirac%ions within a psriocd of three mmnths<§§Eﬁ\tha date

of communication of this order. No costs.

B e

Membar ( Admn. )
Dated : The 28th August 1995, ]
{(Dictated in Open Court)

| 4é?y§<5‘
Deputy Registrar(Judl.)

- Cepy te:-

The Secretary, Depértment of Pests, Unien ef Indis, pak phavan,

~ New Delhi.
spr

The Pestmaster General, dyderabad Regien, Hyderabad.

The Superintendent &f Pest Offices, Suryapet Divisien, Suryapet.
The Chiaf Pestmaster G;neral, A.P.Circle, Hyderab=sd.

Oﬂe cepy te Sri; T.V.V.S.Murthy, advecate, CAT, Hyd,

One c0py.to sri. V.Bhimanona, Addl. CGSC, CAT, Hyd.

" One cepy te Library, CAT, Hyd.

One spare CePY.
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TYPED BY : CHECKRD =¥ 4/
CCOMPARED BY . APPROVET TV

IN THE CENTRAL ADMINTSTR ™IV mrror s,
HYDERAB™D BEWCH AT HYT 7R 7523

HON'HLE MR. A.B. GORTHT, ATHINISTSH:-
' TIVE MEMBER. .

.o . HON'BLEI_MR.

L MEMEZR.

v BRTER/JUDGEMENT &

‘DATED: . 257 5} . 1995,

B _
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0.A.NO. |
T.ANO, — AW PL N0, )

ADMITTED AND IN "ERIV DL\_.C”‘IO’\TS I221ED,

-~ AnLoVER. '
——"DISPOSED OF WITH DIRECTIONS. - o
DISPIZSED.

DISMYSSED AS WITHDRAWN.

DISMIXSED FOR DEFAULT.

m—-n-u-_.-
Ctntral Admmfstratm

lﬂiﬂ.’
PATC

\ SEP199§ Ns\f}






